
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN zONE BENCH AT KOLKATA 

Original Application No. 114/2017/EZ 

TAKAM XAVIER 

Vs 
Union of India & Ors. 

Affidavit on behalf of Respondent NO. 4 (ARUNACHAL PRADESH STATE 

POLLUTION CONTROL BOARD) in compliance of orders date 20/12/2021. 

1.1, Mrs. Koj Rinya, IFS daughter of Shri Koj Tajang, aged about 40 years working as 

Member Secretary, Arunachal Pradesh State Pollution Control Board, and am duly 

authorized by competent authority to make this reply on behalf of the 

Respondent No-4, Arunachal Pradesh State Pollution Control Board, and here by 

solemnly state and affirm as follows 

2. That I have gone through the orders dated 20/12/2021 passed by Hon'ble NGT 

and under stood the contents there in. I have been duly authorized by the 

competent authority to swear this affidavit on behalf of Respondent No-4. Further, 

it is stated that I have gone through the relevant files and records. 

3. That, it is submitted the Hon' ble NGT, Kolkata in its order dated 20t" Dec, 2021 

directed the Arunachal Pradesh State Pollution Control Board to conduct fresh 

inspection and submit report on affidavit. 

4. That in compliance with the direction of Hon'ble NGT in its order dated 20.12.2021, 

a team of SPCB inspected M/s Shree Salasar Industries on 17.02.2022. The 

observations made in the inspection report is reproduced below: 

Specific Actions to be taken by Unit:-The unit shall commission the fume 

extraction system for control of fugitive emission generated during tapping 

process by 10th January 2021. 

Status/Remark:- Complied. The unit installed fume extraction system for 

control of fugitive emission generated. 

MemberSecr�tag 
APSPCB 

pecific Actions to be taken by Unit:-The room for storage of silica dust 

shall be made air tight to prevent any fugitive emission. harlaguns Executive Magistrate 
Predsh 0 

Camital: Naharlagun 
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Status/Remark:- Complied. The unit had made air tight room for storage of 

silica dust. 

Further, the silica dust is supplied to M/s Veega Ventures, Guwahati, Assam. 

Copy of supply of silica dust for last 2 months is submitted. 

Specific Actions to be taken by Unit:-The ETP shall be developed further to 

incorporate oil and grease trap as well. Furthermore, all drains discharging 

storm water from the unit shall be connected to ETP. 

Status/Remark:- Complied. Oil and grease trap by gravitational settling is 

incorporated in the ETP. Dimension of the Oil and grease trap tank of 

dimension (8 x 2.5 x 2) feet. Provision is made for reuse of the treated water 

from ETP for gardening and washing floor by using motor pump. 

IV. Specific Actions to be taken by Unit: - Mask and gloves shall be made 

compulsory for all workers to protect them from silicosis. 

Status/Remark:- Complied. Mask and gloves are used by all workers. 

Specific Actions to be taken by Unit:- The unit shall submit the emergency 
N. 

plan to Arunachal Pradesh State Pollution Control Board (APSPCB) at the 

earliest. 

Status/Remark: Complied. Emergency Plan submitted. 

VI. Specific Actions to be taken by Unit:- The roads within the unit shall be 

made metallic at the earliest. Furthermore, it is also recommended that 

possibilities of plastic wastes for road laying shall be explored. 

Status/Remark: Complied. The road within the unit is paved with C.C. blocks. 

VIl. Specific Actions to be taken by Unit: The progress on the 

upgradation/repair and maintenance works shall be submitted to APSPCB on 

monthly basis. 

Status/Remark:- Complied. Copy of progress report submitted. 

True copy of the inspection report is enclosed herewith as annexure-A. 

Executive gistrate Capital: Nahartezun Arunachal Pradesr 

Member Settetptyec 
écretary 

ArunachaPradesh StatePalp.eehtrol Board NaharlagU 
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VERIFICATION 

, the deponent above named, do hereby verified at Naharlagun on this

. day of February' 2022 that the contents of my reply affidavit are true and 

correct to the best of my knowledge and belief. No part of the same is false and 

nothing material has been concealed therefrom. 

Member Secretary 

Arunachal Pradesh State Pollution Control Board 

DEPONENT 
APSPCB Naharlagun 

Member Secretary N 

Sworn in before me 

7aoau 
Executive Magistrate 

Capital: Naharlegun 
Arunachal Pradesh 
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A NNEXURE AL 

M/s. Shree Salasar Industries Pvt. Ltd. 
Details of Hazardous & Waste Treatment 

For For the E.Y 2021-2022 (Nov, 2021 
Closing Opening Received Re-use Dispatch n 

Arunacra E 

edes 

aharla 
Date 

Stock(MT) Qnty (MT)|Qnty (MT)|Qnty (MT) 
Stock Remarks 

01-11-21 O.94 -1 6 v 

02-11-21 99o Y®| 

03-11-21OM 1 S» 
04-11-21 12 4 
05-11-21 33 o0 tS v[ 

(MT) 
D9| 

1 19 
133 

O6-11-21-98o0.14o| 

07-11-2116-|9 0Po 

08-11-211>oo 99o 
09-11-21 9o.0o| 

10-11-21 360. 
11-11-21 939 v o 

12-11-21 -01 0>0| 
13-11-21+98oo.0 14 

1 6 o o 14-11-21 16o |0 o8o 

15-11-21/d80 0 I10 

16-11-21 T's ol 
17-11-21.3>9/o.1 

o.3 

18-11-21 S10 o .66 

19-11-21 D 6 6 0.6o 

20-11-21 0 * 0.11o 096 
lemberSetretar

APSPCB Naharlagun 
21-11-21 O.9 6v|0. o |119 

22-11-21*)99 13 
23-11-2123 1 sol. 
24-11-213 d°|I9o 

25-11-21 S0|13 

26-11-21' 6Sv |0: 1 So| 

23 
1.38 

16 $ 

27-11-211-ov o 13 

28-11-21-23o|D.IM v| 

29-11-21 °}o|0A40| 

30-11-212:11 o13 o 

Bus) 

Signature-orPollution Incharge Signature of Sr. GM 

va 02H 

Arunachel Pradesk 
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FORM 10 
See nule 19 (1 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Sender's Name and mailing address 
(including Phone No. and e-mail) HS2A, Lekh vln, Nahaylgun 

Di PpueAre Arun aehal ftleh 
| 2. Sender's authorisation No. 

3. Manifest Document No. 
ID7-220JHWA/29°300 

nveice No- 188, CN.NO- {026 

va 'Cvie, 't fJa. Transporter's name and address 
(including Phone No. and e-mail) 

5. Type of Vehicle 
6. Transporter's registration No. 
7 Vehicle registration No. 

8 Receiver's name and mailing address 
including Phone No. and e-mail) 

ick/Tanker/Special Vehicle) 
No Kegisrve 
A SEOTCC 3A0F 
VeeaA VeT .ka 

9. Receiver's authorisation No. 
10 Waste description 
11 Total quantity 

sam Mobe NO 8D#2S124 
6ST IN18AATy1881DI20 
by roduc o ero Sto con 

6O . or MI xidirior 

No. of Containers NOS. 

12 Physical form
13 Special handling instructions and additional 

infomation 

(Solid/Semisolid/Sludge/Oily/Tary/Slurry/Liquid 

N/A 
14 Sender's Certificate Lhereby declare that the contents of thhe 

consignment are full and accurately described 
above by proper shipping name and are 
categorised, packed, marked, and labelled,
and are in all respects.in proper conditions fo 
transport by road according to applicable 
national government regutations 

ustre sar nd 

Arunachr Fra For Sskhateer musthnes Mohth 

PARIVA 

lener Setrgiar 
APSPCB ame äd _tamp: 

ar lagu 
Day Year 

TSTE39P.P aharlagun 
15 Transporter acwledgematof receipt of wastes. 

Name and state 

HAD ASS 

Signature Month Day Year 

6 ReceivesgEARaation for receipt of hazardous and other w 

Name andstamp Signature: Month Day Year 

, 
ao ArunachalPradesh 
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WSSJ0 aunjeujIS

peld jeyoeuniy 
38eyuj uojinjjodjJO aunjeuaIS

0eueye1 

ho TzoZ-ZT-0E 

ahh 
oh as 1-aCOZ ZT-87 

aaq.oLZO7-2T-LZ 

PMJ 

h'aGTt TZ0Z-7T-97| 

S-a TZ02-ZT-¬Z 

unBeieyeN 89dSdv 
h 1TZ07-7I-27 

h.o t8eZ0Z-ZT-07 Kiejaip99Jaquo 
s.o|Tt.o TZ07-2T-6T| 

oCs. ahto|aSKo TZ0Z-ZT-LT 

Sq 8.o |TZ0z-ZT-9T 

PMO 
a9a h.a TZOZ-ZI-St 

STTFy 

PVIE 

S aSi-NTz0z-T-¬T | 
9-o 6 TZO7-7T-Zt| 

S o89 oTZOZ-ZT-OT| 

89. 
Cs- aho 6t Toz-TI-80 

S-o Tz0Z-TT-LO 
h a.Z0Z-ZT-90| 

FU S-oS 6-TTZO7-ZT-SO 
9o GT|TZOZ-ZT-vO 

Saah9 TZOZ-TI-E0 TO 
SGT 

ah hoesTZO7-TI-70 
9\-0|&hE trzoz-tI-tO 

auneuis 
Heye 

(LW) 
(w) Aud uw) Aub LN) Aud| (wypois syueway ypos 

yyedsia asn-ay paAaay| uuado Suysop 

84Puny 

uaujeaiL 3]seM 8 snopjezeH JO S|Le]aga 

p11 1Ad salujsnpuj Jesejes aaJys s/w 
Isnpu 
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FORM 10 
[See rule 19 (1 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Sender's Name and mailing address 
(including Phone No. and e-mail) Dis: Ppumpare, drurpch 

E:2 oYPWIATE-3D | 2. Sender's authorisation No. 

3. Manifest Document No. 

4. Transporter's name and address 
(inctuding Phone No. and e-mail) 

oice N0.-239, CN NO- t043 
E PrVahan Se yl,1t Ear 

ATSaILeorola,NnspstA, GHwnn 
ck/Tanker/Special Vehicle) 5. Type of Vehicle 

6. Transporter's registration No. 
7. Vehicle registration No. 
8. Receivers name and mailing address 

(including Phone No.and e-mail) 

9. Receiver's authorisation No. 
10 Waste description 
11 Total quantity 

No. of Containers 

12 Physical form 

Not Kegistrea 
AS-01D AS1 

hAM Mndgawanh 
Assam- noble no -8olle51242 
GSTIN 18AAJFV 188 D120 
|By Product of ferro Sln 

orMT or MT 

i Nos 
(Solid/Semisolid/Sludge/Oity/Tary/Slumy/Liquid 

13 Special handling instructions and additionat 

information N/e 
14 Sender's Certificate hereby declare that the contents of the 

consignment are full and accuratelydescribed
above by proper shipping name and are 
categorised, packed, marked, and abelled, 
and are in all respects in proper conditions for 
transport by road according to applicable e3*unjv 

eand stamp 
Snpui 

For ShFee E tntsa-es P1Ld 
dgovernment regulations 

Month 

EEL1212O2LAN 
ASPCB 

Day3 a sAiIeas 

PARI 
15 Transporterackholedgemertof receipt oFwastes 

Stallaire 

harlagun aharlagun 

Name and stat Signature Month Day Year 

16 ReceverertificatioT Tor receipt of hazardous and other waste 

Narre angtemp Signature: Month Day 
S I2 BO21 

"Year c 

C, 

AOL1 
. taiia igun ArunachalPradesh 
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FORM 10 
(See rule 19 (1) 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 
Sender's Name and mailing address 
(including Phone No. and e-mail) NHSa, Lekhi vilys, Nahra 

2. Sender's authorisation No. 
3. Manifest Document No. 

4. Transporter's name and address 
(including Phone No. and e-mail) 

Ihvdieu NO -2S9, N NO -10 44 
NC mivahan 
Senui SorokinNlar áuwh 

Thek tanker/Special Vehide) 5. Type of Vehicle 
| 6.| Transporter's registration No. 

7.Vehicle registration No. 
:NoH Ragist sed 
AS A^ OKC- OU6 

N 80u2 Went ab 8. | Receiver's name and mailing address 
(including Phone No. and e-mail) 

AAm: MoblLNO-802S1242H 
a NASAA 3FV188ID12D 9 Receiver's authorisation No. 

10 Waste description 
11. Total quantity 

NLA 
Or MT 

************************* .Nos. No. of Containers 
****** 

12 Physical form (Solid/Semisolid/Sludge/Oily/Tary/Sturry/Liquid 
13 Special handling instructions and additional 

infomation NA 
hereby declare thaf the confents of the 
consignmentare full and accurately described 
above by proper shipping name and are 
categorised, packed, marked, and labelled,
and are in all respects in properconditions for 
transport by road according to applicable 
nationalgOvernmentregulations 

14 Sender's Certificate

epEYP 
/ssapeid 

eaun 

FSanaturE2a inustieRMOMtUH0 Year Name anstamp STgnature 
1/c 

Day 

15 Transportenacknowledgegent of receipt of wastes i 
SSignatyr 

SPCi anarlagug 

Name and stagp Month Day Year 
M 

16 Receives dAation for receipt of hazardous and other waste 

Nameapd stamp Signature: Month Day Year 

U, 
Executive Magistrate 
Capital: Naharlagun 
Arunachal. Pradesh 

ccle bfficer 
Capital: Naharlagun 

Arunachal Pradesh 
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